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question of such "drainage of ca-
pital" of the eXJX>rters because of the 
amendment does not arise. 

Impod of Medical EquipmeDts 

1644. SHRI PRAKASH KOKO 
BRAHMBHA TT: Will the Minister 
of COMMERCE be pleased to state: 

{a)l. whether after announcement of 
the Import and Export Policy 1990-
93, the import of all medical life 
saving equipments into this country 
has grounded to a halt: 

(b) if so, to what extent the import 
of the life saving medical equipments 
have been affected due to this policy: 
and 

(c) the steps being takt!n by Gov-
ernment in this regard? 

THE MINISTER OF COMMER-
CE AND TOURISM (SHRI AR UN 
KUMAR NEHRU): (a) No, Sir. 

(b) Does not arise. 

(c) The condition in the new Im-
port and Export Policy that impor-
ters of life saving equipments under 
Open General Licence should be cer-
tified to possess necessary after-sales 
service facilities has since been made 
applicable only where a single item 
is of c.i.f. value of Rs. 1 lakh or 
more. 

National Wage Policy 

1645. SHRI P. R. KUM~~.A­
MANGALAM : Will the MInIster 
of FINANCE be pleased to state: 

THE DEPUTY MINISTER IN 
THE MINISTRY OF FINANCE 
(SHRI ANIL SHASTRI): (a) and (b) 
The Government is examining the 
need for setting up a Commission to 
study. inter alia.. the relative wage 
structures prevaiUng in \ ariuus orga-
nised sectors under the Central Gov-
ernm~nt. No decision has, however, 
been taken so far. 

PublkatioD 01 'Yoj ... ' in OIlY. 
Laaguaae 

1646. SHRI BALGOPAL MISH· 
RA: Will the Minister of INFOR-
MATION AND BROAOCASTING 
be pleased to state: 

(a) whether Government have any 
proposal to publish "Yojna" (Fort-
nightly) in Oriya languag-.!: 

(b) if so. the details thereof: and 

(el if not. the reasons for delay in 
publishing the same? 

THE MINISTER OF INFORMA-
TION & BROADCASTING AND 
MINISTER OF PARLIAMENl ARY 
AFFAIRS (SHRI P. UPENDRA): 
(a) and (b) Yes. Sir. A provision 
has been kept in the gth Plan pro-
posals of Publications Divi.sion for 
this purpose. The actual Implemen-
tation of the Scheme would, how-
ever. depend upon the viability of the 
project and it vaila bility of funds. 

(e) Does not arise. 

Allocation of Funds to Hill States 

1647. SHRI K. S. RAO: Will the 

(a) whether Government prop<?se 
to evolve the National Wage Po]Icy 
in order to remove disparities in. the 
pay scales of employees o~ vaflOUS 
organisations like Central . Gove~n­
ment, Public Sector Enterpr~ses. Fm-
ancial Institutions, CommerCIal Banks 

Minister of FINANCE be pJeased 
to state: 

(a) whether the Chi~f Ministers. of 
the hill states have recently m a 
memorandum expressed disappoint-
ment over the allocation of funds by 
the Ninth Finance COlT'ntission ~nd 
sought special grants from Umon 
Government; 

etc; and 

(b) if so, the details thereof? 


